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Monitoring Brahmaputra water flow

1350. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of WATER
RESOURCES, RIVER, DEVELOPMENT AND GANGA REJUVENATION be pleased
to state:

(a) whether it is a fact that Government of China has formally agreed to allow
Indian Hydrological experts to conduct study tours in Tibet territory to monitor the water
flow on the upper reaches of Brahmaputra;

(b) if so, the details thereof, and

(c) the details of other MoUs entered into between the countries to extend mutual
cooperation on trans-boundary rivers?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI SANTOSH
KUMAR GANGWAR): (a) and (b) The agreement between India and China includes
a provision that, in order to ensure normal provision of hydrological information, if
necessaty, after mutual consultation through diplomatic channel, the parties may dispatch
hydrological experts to each other’s country to conduct study tour according to the
principle of reciprocity.

(¢) India and China have signed a Memorandum of Understanding (MoU) on
Provision of Hydrological Information in respect of three stations namely Nugesha,
Yangcun and Nuxia on Yarlung Zangbu/Brahmaputra river in flood season in January
2002 which was renewed in June 2008 and in May 2013 for next five years. Similarly,
another MoU for the provision of similar data by China to India during the flood season in
respect of one station namely Tsada on Langquenzangbo/Sutlej River was signed in April
2005 and was renewed in December 2010 for next five years.

Further, both sides also signed a separate MoU on Strengthening Cooperation on
Trans-Border Rivers on 23rd October 2013,

Sharing of water in Rajasthan

+1351. SHRI ASHK ALI TAK: Will the Minister of WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) the States having dispute with Rajasthan in the matter of inter-State water
share;

(b) the details of volume of water in cusecs, Rajasthan used to get from the
concerned States and the volume of water it is getting, at present; and

(c) the details of efforts made by the Central Government for settling the disputes
during 2013-147

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENTAND GANGAREJUVENATION (SHRISANTOSH KUMAR

GANGWAR): (a)to (c) The details are given in the Statement (See below).

+Original notice of the question was received in Hindi.



